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SCHliDUUBD CASlii SCHOL./IRSHIPS

548. Shri K, C. Jena: Will the Minis­
ter of Education be pleased to ^t^te:

(a) the number of applications re­
ceived by the Central Scholarship 
Board for Post-Matric Scholarships 
from the Scheduled Caste and Sche­
duled Tribe students of Orissa for 
the year 1954-55:

(b) the number among' them who 
have been awarded the strpends;

(c) whether these stipends have 
been paid; and

(d) if not, whether Government are 
aware that delay in paying the sti­
pends defeats the purpose for wiilch 
they are paid?

The ACIinister of Education and 
Natural Resources and Scientific 
Research (IVIaulana Azad): (a) 113.

(b) 109 students have been select­
ed and the remaining four are not 
eligible, having failed in the last 
annual e x a m i n a t io n .  Of the select 
ed students. 71 whose applications 
were complete have‘been awarded 
scholarships. The remaining 38 
students will also be awarded scholar­
ships as soon as their ' applications 
are completed.

(c) Whenever possible, this has 
been dtone. Since however applica­
tions were received till August 31,
1954, payment of the first half-yearly 
instalment to all students was not 
possible. All awards are expected to 
be completed by next month.

(d) There is no delay in the pay­
ment of the scholarships. The 
heads of institutions are all the same 
requested at the time of the award of 
a scholarship not to press the selected 
student for payment of tuition fees 
and hostel charges, if any, till the 
payment of scholarship reaches the 
institution.

I m ph a l  T o w n  F u nd  E L tcriO N s

549. Shri Rishaasr Kelshing: Will the 
Minister of States be pleased to state:

(a) whether it is a fact that the 
Imphal Town Fund authorities have

prepared the electoral rolls for the 
Imphal Town Fund elections;

(b) if so. the names of the consti­
tuencies;

(c) the number of voters in each
constituency;

(d) when the elections will be held;
(e) the expenditure incurred for the 

preparation of the electoral rolls;
and

(f) the rules and procedure thal 
will be followed in conducting the 
elections?

The Deputy Minister of Honie 
Affairs (Shrj Datar): The information 
is being collected from the Govern­
ment of Manipur and will be placed 
on the Tabic of the House, when re­
ceived.

I.A.F. S t a t i o n ,  C h a k i» i  (K a n p u r)

een /S h r i  A. K. Gopalan:
\  Shri V. P. Nayar: ^

Will the Minister of Defence be
pleased to state:

(a) the number of civilian techni­
cal hands recruited at the Indian Air 
Force Station, Chakeri (Kanpur) since 
1st July, 1953; and

(b) the number of technicians em­
ployed through emplo3nnent exchan­
ges?

The Deputy Minister of Defence 
(ShH Satish Chandra): (a) 150.

(b) 133. For the remaining 17 
posts the Employment Exchange did 
not have suitable candidates to nomi­
nate.

P lanetarium  at C alcutta

551. Shri S. N. Das: Will the Minis­
ter of Education be pleased to state:

(a) whether the proposal of the 
Chamber of Commerce, Calcutta to 
construct a Planetarium at Calcutta 
has materialised; and

(b) if so, the total amount sanction­
ed by Government for the purpose?




